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AINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Dethy, the 16th November, 2004

G. 5. R T44(E).—Inexercise of the powers conferred
by sub-clause (i1} of clause (¢) of Section 3 of the
Insecticides Act, 1963 (46 of 1968), the Central Government,
after consultation with the Centre! Insecticides Board,
hersby makes the following amendment in the list of

insecticides included in the Schedule to the said Act,
narely . — .

In the Schedule to the said Act, for the word
“Sebuphos”, the words and brackets “Cadusatos
{Sebuphos)” shall be substituted.

{F No. 19-4,2003-PP 1]
ASHISH BAHUGUNA, Tt Scev.

Note :—The following notifications were issued cartier to
amend the Schedule to the Insecticides Act, 1968
{46 of 1968), and published in the Gazette of India vide
nunber,—
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